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No. 413-3/2018-NSL-I Dated:21.10.2019

To
The.Secretary, .
Department 'ofTelecommunications,
Ministry of Communications,
Sanchar Bhawan,
NewDeIhi,.110001.

Sub: Recommendations of TRAI in regaxd to review of terms and
conditions for registration of Other Service Providers (OSPs).

The Department of Telecommunications through its letter No. 18-
08/2015-CS-I dated 10th September 2018 has solicited the
recommendations of the TRAIon the terms and conditions for registration
of Other Service Providers (OSPs)under Clause 11(1) (a) of TRAIAct 1997.
Alist of important issues for consultation was annexed with the above letter.
On request of TRAI, background information on few of the issues for
consultation was provided by DoT vide letter No. 18-08/201S-CS-I dated
07th January 2019 ~~
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2: In this regard, a Consultation Paper on 'Review of terms at'}',d
conditions .for;registration. of Other Service Providers (OSP)'was issued lby
TRAIon 29.03.2019. The comments were received from 35 stakeholders. An
Open House Discussion was conducted on 15.07.2019 in NewDelhi.

3. Based on the comments/inputs received from the stakeholders and
on its own analysis, TRA!has finalized its Recommendations on 'Reviewof
terms and conditions for registration of Other Service Providers (OSP)'.The
same is enclosed herewith.

4. in keeping with the practice, a copy of this letter, along with the
reconunendations, is being placed on the website ofTRA! [www.trai.gov.in],

End: As above
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